THE GAUHATI HIGH COl TRT e
(HIGH COURT OF ASSAM:NAGALAND:MIZORAM & ARUNACHA.L PRADESH )
, KOHIMA BENCH ‘

DatedKol-uma the 6"

No HC(K)7/€)6/J G et It s hereby notxﬁed that the nglfe Bént:h’
constituted with Hon’ble Mr. Justice N. Chaudhury on 29—09—201
(Menday & Tuesday respectively) will not sxt since his Lordshlp ha

ulea,ve on the above mentmned dates

Memo No.HC(K)7/06/J-1/ (¢ 34-3& /Dated Kohima, the 26“‘ September, 2014.

Copyto- , D L e

: L ‘The P.S.to Hon ble Mr Jusnce N. Chaudhury for hls lcrds“ ip’s kin
mformatmn 8 : LR

A ; Bench Kohmm "y ;
6. The Assistant %ohcltor Generai of Indm Gauhau«HIgh«

ne Bench Kohlma i

s ;flﬂ The Ass;stant R.‘ strar
11.The leranan-mm : Research Ofﬁcer, Kohlma lench
12.All Private Secretaries, Kohima Bench. i
~13.The Administrativ Officer (Judl- I)/(Judl-ll) (Estt) KahlmaB nch.
 14.The Court Officer, K hima Bench. i g

5 15.Notice Board.
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